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But in Tamil Nadu, this brain disease 
is spreading unabated. It should be 
made known whether any research 
effort has been mace by the Indian 
Council of Medical Research, and 
how it is being translated into 
concrete steps. Meanwhile, the 
Government of India should supply 
suitable medicines to Tamil Nadu, so 
that the spread of b1 ain disease is 
arrested first and then eradicated. 
lf necessary, to secure the lives of 
future citizens of our country, the 
Government of India should import 
these medicines immediately. 

A F RICAN DEVELOPMENT 
FUND BILL 

THE MlNISl ER OF STATE IN 
1 HE M!NJST RY OF FINANCE 
(SHRI SA WAI SINGH SISODJA): 
As H on. members are aware, the 
African D evelopment Fund Bill was 
passed by the Lok Sabha on 23rd 
December, 1981. "i his Bill was 
passed by Raj ya Sabha on 23rd 
February, 1982 with amendments. I, 
therefore, move that the amendments 
made by Rajya Sabha be taken into 
consideration. 

I beg to move : 

"1 hat the following amendments 
made by Rajya Sabha in the Bill 
to implement the African Develop-
ment Fund Agreement and for 
matters connected therewith, be 
taken into consideration : 

"Enacting Formula 

( 1) That at page 1, Jine 1, for the 
word 'Thirty-s,econd' the word 
'Thirty-third' be substituted." 

"Clause 1 

tl) That a~ ~a · 1. line 3. 
fiaurc ' 1961' tll aure ' 
llibftltut111r 

MR. DEPUTY-SPEAKER: There 
is no member to speak. 

1 be question is : 

"l hat the foIJowing amendments 
made by Rajya Sabha in tl:e Bill 
to implement the Afdcan Develop-
ment Fund A greernent and for 
matters connected therewith, be 
taken into consideration: 

"Enacting Formula 

(1) 1 hat at page 1, line 1, for the 
word 'Thirty-second' the word 
'l hirty-third' be substituted.'' 

"Clause I 

(2) That at page 1, line 3, for 
the figure '1981' the figure '1982' be 
substituted." 

The motion was adopted. 

Enacting Formula 

MR. DEPU1Y-SPEAKER: The 
question is~ 

"That at page I, line 1, for the 
word 'J hirty-sccond' the word 
'] hirty-third' be substituted." 

The motion was adopted. 

Clause 1 

MR. DEPUTY-SPEAKER: 1he 
question is: 

''That at page 1, line 3, for the 
figure 'I 98 C' the figure '1982' be 
substituted." 

The motion was adopted. 

SHRI SA WAT SINGH SISODIA: 
I beg to move: 

"That the amendments made by 
Rajya Sabha in the Bill be agreed to.'' 

11.fR. DEPU1Y-SPEAKER: The 
question is: 

•:That the amendments made by 
RaJya Sabha in the l3ill be a&reed 
to. ' 

The motlsn a ado]Jt1d, 


